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(d) the reaction thereto? 

THE MIN ISTF.R (IF STATE IN THE 
MINISTRY UF I'IIOUSTRY 
(SHRIMATI AlUlA MAITI): (a) 
Nine applications for ~rant of iudustrial 
LiceJlr.~3 fur setting up Cement Plants, 
thre(! for Paper Plants and twenty. 
one fur otheJ' projects ill \1adhya }Jr,i" lesh 
are under t~J(anlination wi th tht" Serre. 
tariat for IndustrialApilrovals. Similarly 
thrr.f! schf"rnes for Ceml~lIt anrl eight for 
other products from.l\ladh,·a Pradesh for 
rt:!g-istration arr. IInder examinatioll with 
the Directorate General of Tf"chnical 
Developmcnt. 

(b~ There arc no specifiC" proposals 
pending in the Secretariat for Industrial 
."-pprovals f:Jf which State 0ovc:rnment 
of Madh"a Pradesh havc suhmitted full 
d~tail" for' setting up factories in these 
fi,..lus ill District :\iul"c-nn. 

(c) and (d). Do not aris~.3 
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Servic .. CoaditioaB of Employee. or 
Saiaik School Am"ravathiaagar, 

TllIIlil Nadu 

420;. SHIH K. A. RAJU : Will 
the !\linister of DEFENCE he plea.ed 
to state: 

(a) whether Govcrumcnt arc aware 
that tht" servicr conditions of Sainik 
Schoul employees of .o\maravalhillagar, 
Tamil Nadu art~ Vf'!ry ponr : and 

(h) if so, whether Sailllk SdlOob arc 
proposed to be broght under the Contral 
Government to improve the sCl'virc 
conditions of their employees ? 

THE MINISTER OF STATE IN THE' 
MINISTRY OF DEFENCE (PROF. 
SHER SI!\GH) : (a) Th~ Service 
conditions of cmployees iii all the Sai .. ik 
Schools in thf,! Coulltr\' are lInif(.Irm 
andaJ"c go\"erIll"dbythc J~ules and RC'glJ-
lations fram~d by the Sainik Schools 
Society which is an autonomous body 
registered under the Societit. ... Regiltra-
tion Act. 

(b) 1 hereisno proposal to bring thes.,. 
schools under the direct control of the 
C(,rA tral Government. 

Overtime ... d HoU da,.. to Lll(ht-· 
keepeor8 

420B. SHRI K. A. RAJAN Will 
the Minister of SHIPPING ANI) 
TRAJliSPORT Iw pl~a •• d tu state: 

(a) whethf'r Coverllnlent an" aware 
that the light kecpers are wurking at 
preseu~ for 10 houl's a day without any-
off or av.<iling .. ny holidays and Sundays 
round the year of 365 days: 

(b) if IC'. the rca.ons for d~nyim: 
overtime allowance or compensatory 
holida\"s ; and 

(e) whether immediat •• teps would be 
tak.n to ensure that the lil'ht keeper .. 
are also treated on par with other Central 
Govermnent servants? 

THE MINISTER OF STATE IN-
CHARGE OF THE MINISTRY r)F 
SHIPPING AND-TRAJliSPORT (SHRI 
CHAND RAM) : (a) to (e). Some 
such facts have come to the notice of.' 
CO"ernment r~cently and the mattc!· 
i. being looked into. 




